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COURT NO. 33
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR 
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRL.A.434/2000      DILBAGH SINGH& ANR VIKAS WALIA,SUMIT MISRA
     VS STATE RADHIKA KOLLURU

2. CRL.A.463/2000      PRATEEK MOHD.SHARUKH HUSSAIN
     VS STATE RADHIKA KOLLURU

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1. W.P.(C) 5057/2015 SATPAL VIJENDRA MAHNDIYAN, 
VS. CENTRAL INFORMATION PALLAVI AWASTHI 
COMMISSION & ORS.

COURT NO. 12  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 PM

1.W.P.(C) 5746/2016 NORTHERN RAILWAY OUT             V.K.SHUKLA,NUPUR SHUKLA
  CM NO.23688/2016 AGENCY (NOIDA)       PINKY ANAND,JAGJIT SINGH

VS DIVISIONAL RAILWAY MANAGER SNIDHA MEHRA ,KIRTI DUA
NORTHERN RAILWAY AND ANR 

2.W.P.(C)10588/2016 VIKRAM SHARMA H.S.SHARMA,JAGJIT SINGH
  VS UNION OF INDIA SHIPRA SHUKLA

3.W.P.(C)9603/2016 BIRLA ACADEMIC OF ART ANKIT ,H.D.SHARMA
  CM NO.39076/2017 AND CULTURE AJAY DIGPAUL

VS SOUTH DELHI MUNICIPAL 
CORPORATION   
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COURT NO.15  
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.15 P.M

1. RFA 463/2017 SH. RAJENDER SINGH & ORS. YOGRAJ GULLAIYA 
VS. SATNAM SINGH ATUL SHEOPURI

2. W.P.(CRL) 2865/2017 CBI NIKHIL GOEL, SANJEEV BHANDARI
VS. SHRIKANT JAIN & ORS. ASHUTOSH GHADE, P.R. AGGARWAL

ARUN SRIVASTAVA, Y.R. SHARMA
K.K. PATRA

    HIGH COURT OF DELHI                            
    27TH JANUARY,2018                              REGISTRAR (LISTING)



29.01.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 29
HON'BLE MS. JUSTICE MUKTA GUPTA

1.  I.A. 4351/2016            GMR INFRASTRUCTURE LTD       ABHINAV VASISHT, ABHINAV        
    In CS(OS) 165/2016        Vs. ASSOCIATED BROADCASTING  AGNIHOTRI,PRIYA CHAUHAN,     
                              COMPANY PVT LTD & ORS        SOURABH GUPTA, J.P. SENGH,     

BUDDY A RANGANADHAN, MANISHA
MEHTA, RAUNAK JAIN

*********

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

 
39. O.M.P. (COMM) 11/2018     METALS & MINERALS TRADING    CHINMOY PRADIP SHARMA,        
    I.A. 532/2018             CORPORATION OF INDIA LIMITED SHAILESH KUMAR SINHA, 
                              (MMTC) & ANR.                YADENDRA YADAV, VARUN MISHRA 
                              Vs. K.S. OILS LIMITED                                     
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